
- NOTIFICATION
Imphal the lsrAugust, 2023

No. HCM/U96-BENCH/ i tt is informed to ail tearned members
of the a1r and litigants that EL'PET/ 1,4l2)22and EL.pETl2 5/2o22pending before different
Bencheslare found to have been filed against the same main respondent and both pertain
to same Assembly Constituency' Therefore, in partial modification of earlier notification No.
HCM/"1/96-BENCH/13568 dated lmphal the 2Oth Juty,2023,Hon,ble The Acting Chief Justice
is pleased to re-allocate the following pending Election petition and its connected cases, if
any as under:

By Order etc.

sd/-
(oJESH MUTUM)

REGTSTRAR (JUDr)
HIGH COURT OF MANIPUR

il#fl. HCMltlel-BENCHi /4 e,x E- 7 x . rmphat, th;l*Ausust, 2023
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Manipur.
Court of Manipur.

ipur.
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High Cottrt of Manipur.
Librarian, Hlgh Court of Manrpur.

ffrcia/ website.
Reporter/protoco/ Offrcer, High Court of Mantpur.

HIGH COURT OF MANIPUR

ELECTION PETITION

LOUREMBAM

SANJOY SINGH

V

TH. SHYAMKUMAR

&2oRS

Hon'ble Mr. Justice
A. Guneshwar Sharma

Hon'ble The Acting
Chief Justice

(currently hearing
EL.PET/Zs/2022)
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